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FTAT. 3291 (3).— F=51T TF J, T TSR AATH, 1956 (1956 F 48) (R =zordf o
TET I<F ATSTAAT gl TAT &) b 1T 3F T ITATT (1) o T AT AT T AT T & 92 T dad
ST TSTHTT WATAT T STTA=AT HeAT F1.377. 1800(37) ATE 08/04/2026, ST FTET TSI, STETETI,
a I, @ve 3, IuEe (i) H werrfora i w2 off, g gex weor Tg F wrIae ot § T T dedr 146
[sraTer (TATRRT fawreT) - fAfRer (@) Tve] & 6. 8.825 & f3.#1.48.718 T F TPT TSTHTT *
AT (AT [ AT A FT AT, AT(R), AL, T AT TATAT o (7T I STTALAAT F IUTG ATLAT
# FafAfEe i 7 919 F27 % o arerT v =9 i off;

ST I ATARAAT T T I AT 0T €T 3F i STLTT (3) T aria "18/04/2026" Fr
THTETE T " ¢AF AT i "Trw T A% Sfoear” M1 o Jeriorg o T o ;
STerfoh TEAH TTTERTET &1 T 3T % dgd Fls ATy T T2 g5 &;

4559 GI/2026 (1)
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S FqeAH ITTARTE § I SATATHIH T 97T 39 i STLTT (1) F AT §, Fegl T TLHRTL Rl AT
IR

qA: A, el TLRIT, TAT ITIIRTT il 3h IS I T ST I ST I<h ATATHAH =0l &7 39
T ITETT (1) BT T&T ATRAT T TINT L g0, TG FTIUIT FIAT 2 Toh S<h AqEAT H AT SIH & qaih
ERIEEEAEIEEERERIIC IE I i
SIY 1, el T, S SATAAH AT o7 39 AT ITITT (2) o ATHL0T H T FT0T Fll g
TH ATAGEAT o TSI § TR I, I AT | A i avft Aot & 16 gree sreafeas s 9
Fear T qvER § g g1 st |
EEsl
HET TRl TS o TAHA o7l § TP TSHRT G647 146 [T (TATHRT faargT) - i (awre)
Tgue] & .. 8.825 & fo.#1.48.718 = Torw (Si il ST ATt HL=AAT Algd SraT §3=dT Ted Fawm

TS T ATH: HET T rer 1 71w TR

wUE || FEEr gElr

e

S FT THT

T i spfe

I FT &l
(BT H)

e/ Rasg =Rt &t
T

1 2

5

6

JIAF HT ATH: T

T T A e g

0.068|[FHT =T ATt =7
qgA FAIT GT |qYeAF v
T FEIT @l

0.04|[FF<T 3w\ ATaTenT T
G FAIL GT HYEF oar
T LI Gy

1 10/1/1/2/2/2/1/1

2 10/1/1/2/3/1

T T ATH: Agavisl

3 2121111

0.09|[@Te =t foaT Tgg =t
ERIEIEIREIGCIEREL

0.04 9ATH STATH GIXT dTeAH
EERECUEREELIEIC]
T TR ol T 7H U
9T 7T FH AT [T TITH
AT ZH ATHT T HorT
KEUERERIENIEIE K U]
T T BITEE awrare
EEIRRERIIEIEECE
T T T TTHSI T
TAFATIT ATGTATT TAT
iR A [T AT
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TAT 9TFT T FAFATT T
wa¥ ffg THETy 39
FTLATT O 37T TR
TSt et Tt yHIE
TEAT, SHATIE
TieTw T FE FeETer
T T THTE FAATET

5 31/1/1/1 fifera 0.004|[FSL TAT == fes gaed
ar

T T AT AHEET

6 61/3 GG 0.044/|[F=TaTHE T Forad

7 76/1 [GIEE 0.013|[¥T. T T e ag3

TTe T ATH: FEAdYL

8 110/2/1 it 0.04|[F =T FqET Tl T
KRS REE

9 117/1/1/1/2 [GIEE 0.012|[EFATTraT areETe .
AT HA TG AT
AT HIITeATeT 3.
RERIEIE

10 34/1/1 IGIEE 0.088||TwadT = TeT 7=t
SATHIRTIT TAATHT

11 9/1 it 0.072|| e qfw

[T T ATH; AUSIT

12 1 ATAT 0.03||9rmershT, Teavaer e

13 3/1/1/2 GG 0.035|7TraTer fig #ersfeg T
T Fad g

14 3/1/1/3 it 0.028|[7TraTer fig #erstfeg T
T Fad g

TS T ATH: ST

15 4/3 GG 0.037|T T T sreger THT

T AT ATH: G

16 41/2/3 it 0.065|[Tr= e fAaT famtHg

17 41/2/4 it 0.088|[FraT g foaT e &g
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18 51/7/1/2 EEil [GIKE 0.035|[&=TT foaT gt g

19 71212111211 fasft it 0.11|[oreq FoaT areETer

20 71212111212 foft it 0.1 fodT argerTer

e HT ATH: STCAT

21 290/1/1/1 fasft REGIERE 0.082|[ST. TETerFT AT T
HEELVESEIER

22 290/2/1/2 farsft GG 0.02|[FA AT FrETd
ST AAFTLTT T
EEEEIE

23 295/1/2 EEil GG 0.033|[ST AT ST FrETIEr
ERECEICEFEICEEIT)
FUE o1 ST
FEIEGICEIE K ETEY
AT AT
NEECRICRERIEIPPILT

24 296/1/1/2 EE [GIEE] 0.03|[ZTEzTHTE T AT e

25 296/2/1/2/2 EEil GG 0.035|[SEa fig T TzarT &g

26 297/1/1/1/2 farsft GG 0.053||TTeTe HIHT T TTasHTE

27 297/2/2/1/2 farsft IGIEE 0.034|[Teme =T Tt T

28 297/2/2/2 fasft e 0.078|(TT AT T3 FsfTa
K

29 298/1/1/1 BE feif=ra 0.013|[F=t T e, g
T TIATA, SATHATS T
ALATA, SATATTHE TF
LT, FeAaTE T
SESIEAERICIERE
ALATT

30 208/2/2/1 EEil =i 0.03|[FE I TERETEHATZ AT
ferfores s fiwfa
HraaasTaTT gat =ff
RIESEECIER
RIECKECIES

31 208/4/1/2 EE [GIKE 0.042|[BTFATHE T ESTEreTe

e 7 A1 e @=T

32 38/1 farsft GG 0.127|[FFwofl T &THTET THTE

HETR HeATeT TTIT 3T
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TTETEY THTE HHAT a5
T "t T aET
EEIC

33

42/1

0.075

IO AT 99T A/ 9 AT
orTfes T wTfore |7 STaw
T e 1y e A
SHTE Srder S et T
T TR

e T ATH: TATALE

34

15/3/1/1

0.014

TTAT Tt SirTseRTer T
FOrT TdT Tt AegeATer 4,
FHAT ATHE TelT ATITer
=fere, wHaT Tt
[EERGECCICEFALELTII
REIREEREEL LI DED
AT foaT T T
ATAS T, FATETE TSI
RELEEARE RS

=T wrere T et A
ATA 1, I 97 foar
AT, <1q i e
AT g, TYOTe Tolt
stferet aret, g Ferarer
TAT A FATRT, AT
RIEERCIKIEKERRICCE
LT FAHA] aaT = 6y
TFACL, ToTeg oy Age
Hrzaere foar e
FEASNTH Tell HT THH,
s foig Trera foar
FTAATHMT TSI, AT
e Trorg fora
FTAATHMT TS,
FHAAT TS Tt =T
T, S T oA
v ST, A AT
TAT ST AT, FTHAT
AT Tl 0T THIT
araH, [T AT adt

EEREIERIMEEEICIRCIGE
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AT i HET, forTeRa
AAT AT, TSATSTAAT
ERENEICIRER SR
TTAT, 3T Teof T

et foar forsgeTe

35 23/1/1/2/1 forsft AT T 0.283|[TTSIgATE S FeATdiame
T THAEARTE AT
RRFRE R CIERIREN
| [ TEE /I Ao FHIT
| AT R T/
TEATR o T T
[ECELINRUEER LI
EBEAEIEARIEIC]
EREACECER I WAE TR I
T FHTY [ FATqHR
o FHT 77 / feefatag
T

Total 1.988

[®1.5. NHAI/BPL;SAG/LA/41010/2020/3a/3D]

ag e E™, ATeE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th June, 2026

S.0. 3291(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways vide S.O. No. 1800(E) Dated: 08/04/2026, published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of National Highway No. 146 [Bhopal (Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land
from Km. 8.825 to Km. 48.718 in Tehsil Raisen in the district of RAISEN in the state of MADHYA PRADESH.

And whereas the substance of the said notification has been published in newpaper "Dainik Bhaskar" and
"Times of India" both dated 18.04.2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has not received any objections under Section 3-C;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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Brief description of the land to be acquired, with or without structure, falling within the National Highway No. 146
[Bhopal (Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land from Km. 8.825 to Km. 48.718 in the
district of RAISEN in the state of MADHYA PRADESH.

|State: MADHYA PRADESH

||District: RAISEN

SI. No. ||Survey/Plot Number|| Type of Land [|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L 1 | 2 L3 L4 | 5 | 6

|Taluk: Raisen

|Village: Bilar Koh

1 10/1/1/2/2/2/1/1 Private Irrigated 0.068(|Sana Begam Minor
Daughter Abdul
Kadeer Khan guardian
Father himself Kadeer
Khan

2 10/1/1/2/3/1 Private Irrigated 0.04|[Vansara Begum,
minor daughter of
Abdul Qadir Khan;
Guardian: Father
himself Qadir Khan

Village: Sehatganj

3 2/2/1/1 Private Irrigated 0.09|[Chhote Khan son of
Saddu Khan Kanija
Bee wife of Nawab
Khan

4 2/3 Private Residential 0.04|[Shyam Developers by

Partners Sanjay
Mudgal son of
Bansilal Mudgal Rohit
Sharma son of S.L.
Sharma Yash
Hemnani son of
Shyam Lal Hemnani
Operators Sanjay
Mudgal son of
Bansilal Mudgal
Pappu son of
Harisingh Dhannalal
Banjara son of
Mangilal Usha Pal
wife of Ramji Pal
Nayantara Ahirwar
wife of Dharmendra
Ahirwar Purvi Roy
wife of Shankar Roy
Chandrabhan son of
Bhavar Singh
Rambabu Sen son of
Barelal Sen Anil
Pateria Suraj Pateria
daughter of Pramod
Pateria Premnarayan
son of Ratiram Ravi
Kumar Kushwaha son
of Badri Prasad
Kushwaha
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5 31/1/11 Private Irrigated 0.004||{Manju Gupta widow
of Govind Murari
Gupta

Village: Neemkheda

6 61/3 Private Irrigated 0.044{|Mandeep Singh Son
of Yashwant

7 76/1 Private Irrigated 0.013|[Mohd. Tayyab Son of
Abdul Wadud

Village: Sadalatpur

8 110/2/1 Private Irrigated 0.04|[Savita Chaturvedi
wife of Sunil Kumar
Chaturvedi

9 117/1/1/1/2 Private Irrigated 0.012|[Harinarayan Babulal
Ramgopal Manohar
Lal sons of Gorela
Mangilal son of
Ramgopal

10 34/1/1 Private Irrigated 0.088(|Shyamvati Chaudhary
wife of Omprakash
Satnami

| 11 ||9/ 1 ||G0vernment ”Irrigated ” 0.072| |Government Land |

|Village: Sendora |

12 1 Government Nala 0.03|[(Government)
Government of
Madhya Pradesh

13 3/1/1/2 Private Irrigated 0.035(|Gopal Singh Manoj
Singh son of Ram
Kewal Singh

14 3/1/1/3 Private Irrigated 0.028(|Gopal Singh Manoj

Singh son of Ram
Kewal Singh

[Village: Ghatla |

15 4/3 Private Irrigated 0.037[|Mo. Naseem Son of
Abdul Gaphur

|Village: Khanpura |

16 41/2/3 Private Irrigated 0.065(|Surendra Singh Son of]
Diwan Singh

17 41/2/4 Private Irrigated 0.088||Diwan Singh Son of
Gulab Singh

18 51/7/172 Private Irrigated 0.035|[Sandeep Son of
Daulat Singh

19 721211211 |[Private ||Irrigated I 0.11|{Pappu Son of Babulal |

20 7/2/2/1/2/2 Private Irrigated 0.1||Balaram Son of
Babulal

|Village: Barla |

21 290/1/1/1 Private Commercial 0.082(|Dr. Gauri Shankar
Shejwar Son of
Shivcharan Shejwar

22 290/2/1/2 Private irrigated 0.02{|Janvika Welfare
Society Chairman,
Shailendra Pradhan,
Son of P.D. Pradhan
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23 295/1/2

Private

Irrigated

0.033

Janvika Welfare
Society Chairman,
Shailendra Pradhan,
Son of P.D. Pradhan

24 296/1/1/2

Private

Irrigated

0.03

Thakur Prasad, Son of
Partap Singh

25 296/2/1/2/2

Private

Irrigated

0.035

Jaswant Singh, Son of
Partap Singh

26 297/1/1/1/2

Private

Irrigated

0.053

Gulab Soni, Wife of
Govind Prasad

27 297/2/2/1/2

Private

Irrigated

0.034

Gulab Soni, Wife of
Govind Prasad

28 297/2/2/2

Private

Irrigated

0.078

Aryan Sagwan, Son of]
Sanjeet Singh

29 298/1/1/1

Private

Irrigated

0.013

Neeraj, Son of Nannu
Lal Dhanlal, Son of
Nannu Lal Shyambai,
Widow of Nannu Lal
Jwala Singh, Son of
Nannu Lal; Phoolbali,
Son of Nannu Lal
Gudiya Bai, Daughter
of Nannu Lal

30 298/2/2/1

Private

Industrial

0.03

Headway Life
Sciences Pvt. Ltd.
Director, Smt. Meenal
Shejwar, Wife of Shri
Mudit Shejwar

31 298/4/1/2

Private

Irrigated

0.042

Hakam Singh, Son of
Hazari Lal

Village: Pipalkheda

32 38/1

Private

Irrigated

0.127

Rukmani Daughter of
Damodar Prasad
Mahendra Kailash
Gopal Sons of
Damodar Prasad
Kamla Bai Rekha
Sangita Daughters of
Damodar Prasad

33 42/1

Private

Irrigated

0.075

Ayesha Widow of
Mo. Sharif Mo.
Shahid Mo. Majid
Mo. Javed Mo. Irshad
Mo. Nisar, Mo. Ansar,
and Ayesha Children
of Mo. Sharif

Village: Gopalpur

34 15/3/1/1

Private

Irrigated

0.014

Pratima, wife of
Omprakash Rai; Shila
Devi, wife of Nandlal
Sen; Amani Thomas,
wife of Thopal David;
Mamta, wife of Vijay
Saxena; Shraddha
Saxena, daughter of
Vijay Saxena;
Mayank Malviya, son
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of Ram Gopal
Malviya; Batibai
Rajput, wife of
Mabharaj Singh;
Archana Malvi, wife
of Nitin Malviya;
Sonu Pal, son of
Babulal; Neetu Singh,
wife of Alok Singh;
Madhu Pal, wife of
Anil Pal; Neetu
Kushwaha, wife of
Atul Kushwaha;
Reena Yadav, wife of
Ravishankar Yadav;
Suresh Chakravarti,
son of Chain Singh
Chakravarti; Rajendra
Singh Chauhan, son of]
Kunwar Singh
Chauhan; Mohd.
Imran, son of Mohd.
Yasin; Farhat Begum,
wife of Mohd. Ikram;
Lakhan Singh, son of
Babu Singh; Ajay
Singh Rajput, son of
Kaushal Kishore
Rajput; Hemlata
Rajput, wife of
Shriram Rajput;
Shriram Rajput, son of]
Bharat Singh Rajput;
Suman Gupta, wife of
Ashok Gupta; Mamta
Batham, wife of
Kishan Kumar
Batham; Rinki
Quraichya, wife of
Sanjay Quraichya;
Rizwana Khan, wife
of Shamim Mansuri;
Liyaqat Ali, son of
Ejaz Ali; Sanjit Singh,
son of Nafe Singh Jat;
Mithilesh Soni, son of
Tej Ram Soni; Ashok
Patel and Bharat Patel,
sons of Shibbulal.

35

23/1/1/2/1

Private

Residential

0.283

Rajdulari alias
Dularibai wife of
Raghunandandas
Ashutosh Rai /
Rajendra Prasad
Gayatri Mourya /
Ravindra Mourya
Brajesh Kumar /
Gopilal Bhupendra
Rai / Prahalad Singh
Rai Rajshree
Vishwakarma /
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Govind Prasad Nikita
Mourya / Pannalal
Deepak Vishwakarma
/ Kishorilal Deepak
kumar / Kailashchand
Deepak kumar rai /
Dilipsingh Rai

Total|| 1.988)| |

[F. No. NHAI/BPL;SAG/LA/41010/2020/3a/3D]
SHAIKH AMINKHAN, Director
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